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8oola. Welfare ExteDsion Projee&s, 
Punjab 

1038. 8hri Daljlt 8lqh: Will the 
Minister of Social Security be pleased 
to state the amount of Central lIS.'list-
anee given to Punjab during 1983-64 
and 1964-65 so far for Social Welfare 
Extension Projects, Social and moral 
hygiene and after-care programme? 

The Deputy MinUter In the Minis-
try of Law (8hrl Japaatha Bao): 
'The requisite information u given 
below:-
(i) Welfare Extension Pro;ectB. 

1963-64 .. Rs. 1,79,000/-
1964-85 (up the 

14th August, 1964) 
.. Rs. 89,500/-

(ii) Social and Moral Hygiene and 
After-care Programme. 
1963-64 .. Rs. 60,384/-
1964-65 .. Nil 

River SIIeam NavtcatioD COIDPBDY 

J Shri IJUlrajit Gupta: 
1_. '\. Shri Yashpa]. 8lqh: 
Will the Minister of TraDsport .be 

pleased to refer to the reply given 
to Starred Question No. 108 on the 
"2nd June, 1964, and state: 

(a) whether all instalments of the 
latest loan to River Steam Naviga-
tion Company have now been sanc-
tioned; 

(b) the nature of the company's 
financial dift\culties which are sought 
to be overcome by the loan; and 

(c) whether the unutiliBed portion 
·of the earlier Government loan of 
·Rs. 2 crores has been recovered from 
the Company? 

The MlDiIter of TraDsport (Shrl 
"1t.aj Bahadur): (a) Yes. 

(b) The latest loan of Rs. 80 lakhs 
was intended to help the company 
-to tide over its current financial 
.ctiftlculties. 

(c) The question of recovering the 
unutiliaed portion at. the loan does 
!lOt arise since advances are made 

;only against actual expenditure in-
curred by the Company, and no 

amount has been drawn which has 
not been already utilised. 

The Government of India agreed 
to advance a loan of Rs. 2 crores to 
the Company for the rehabilitation 
of its obsolete fleet. The Com~ 
has so far availed of only Rs. 45'32 
lakhs and the balance has not been 
paid to it. 
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